FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
EUPHORIA TECHNOLOGIES PRIVATE LIMITED OPERATING IN
INFORMATION TECHNOLOGY RELATED SERVICES AT SURAT & MUMBAI

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN/ CIN/ LLP No.

Euphoria Technologies Private Limited
CIN: U72900GJ2010PTC063439
PAN: AACCES5768N

Address of the registered office

Office No. 403, 4th Floor, Nishal Arcade Shopping,
Nr. Vaishali Row House, Green City Road, Pal
Surat 395009

URL of website

IN.A.

Details of place where majority of fixed
assets are located

Surat (Gujarat)

. |Installed capacity of main products/

services

N. A.

Quantity and value of main products/
services sold in last financial year

Quantity: N. A.
Value: Rs. 16,91,328/- for FY 2022-23

Number of employees/ workmen

Nil as per information provided by suspended
management '

Further details including last available
financial statements (with schedules) of
two years, lists of creditors, relevant dates
for subsequent events of the process are
available at:

All the relevant documents can be obtained by sending
an email at: cirp.etpl@gmail.com

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

All the relevant documents can be obtained by sending
an email at: cirp.etpl@gmail.com

10.

Last date for receipt of expression of
interest

1%t August, 2023

11;

Date of issue of provisional list of
prospective resolution applicants

11" August, 2023

12.

Last date for submission of objections to
provisional list

16™ August, 2023

13.

Process email id to submit EOI

cirp.etpl@gmail.com

88 \ o
Mahendra Prasad Jindal
Deemed Resolution Professional

IBBI/1PA-001/
IP-PO0G16/

Euphoria Technologies Private Limited (In CIRP)
Reg. No.: IBBI/IPA-001/IP-P00616/2017-18/11073
Registered Address: B-501, Safal Pegasus,

100 ft Road, Nr Auda Garden,

Prahaladnagar, Ahmedabad 380015

Date: 17/07/2023
Place: Ahmedabad
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akshadeenpolic organisedadny  Evopen Vedielgen o s
AWATCNESS PrODramme in Kavarattislang "/c!sAutorsaton Applcaton o DB 31152

opp e wmee o e PTOPOSEA Blosimilarto Selara® (Ustekinumab)

Lakshadeep poIiceE J L ground. There SPSameer N Ahmedabad Seika Ph / d
) sharma briefed the studenty medabad, eika Pharmasigned an

. INVITATION FOR EXPRESSION OF INTEREST FOR ; ;

about drug abuse ill fefcts EUPHORIA TECHNOLOGIES PRIVATE LIMITED July 14th, 2023 = exclusive, global license
and told them to be aware] INFORMATION TECHNOLOGY RELATED SERVICES AT SURAT & MUMBAI Intas Pharmaceuticalsagreement with Intas

and inform pOIice |mmed| (Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India Ltd announced that the Pharmaceuticals and

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

organised a Drug aware
ness programme in
kavaratti island, in which [
IRBN, Crpf ( women), crpf

] B, st S

- ooy el

] LR Ut :‘l.’

along with more the 400 ! | AT [ | ately if such thing is found. e TANT PARTICULARS European Medicine granted exclusive worid
SChOOI StUdentS Of gOVt DR ‘ > Flna”y a pledge taken cer 1. | Name of the corporate debtor Euphoria Technologies Private Limited Agency (EMA) Conflrms Wlde CommerCIallzatlon
senior secondary school N - mony is oganised_ Later along with PAN/ CIN/ LLP No. gz\’i‘: %iiggjézzlowcoeﬁmg acceptance of the rlghtsexcludlng Korea,
. S - X o . . . . .
partICIpated' . ' * refreShment IS dIStrIbUted 2. | Address of the registered office Office No. 403, 4th Floor, Nishal Arcade Shopping, Mark.etlr!g Auth0r|zat|0n Japan . and SomASIan
A mass rally is aan b to students.Already lak Nr. Vaishali Row House, Green City Road, Application (MAA) for countries. _Intas
ised in which students hap also participated. Kumar lead the rally and shadeep is a drug free 5 : |Pal Surat 395009 DMB-3115, a biosimilar Pharmaceuticals is set to
pily participated. Principal, ~SP Sameer sharmathey took round of the island and only 2 CASES ar ;e o oo whers majoriy of | Sorat Guiarat of Stelara® commercialize DMB-
headmasters and teacher&long with Dysp Ajay island and finally the rally registered in 2023. fed assets are located | (Ustekinumab). The 3115 with its global sub
s L"jjj;";zgms"f”‘a‘” N-A MAA has been submit sidiaries - Accord
REPco HOME FINANCE LIMITED Maharashtra 6. | Quantity and value of main Quantity: N. A. ted by ACCOI‘d B|0Pharma Of the US
Repco .. p.rodu(‘:ts/ services sold in last Value: Rs. 16,91,328/- for FY 2022-23 H ea'thcare’ a Who”y and ACCOfd Hea|th care
Home Finance SURAT BRANCH : Plot No. 668 B and 668 C, VAMA House, 1st Floor, OppOSItIOﬂ to financial year d bsidi f of the EU UK d
Next to REEVA House, Udhna Darwaja Ring Road, Surat — 395 002. 7. | Number of employees/ workmen | Nil as per information provided by suspended Iowne P?]u Sl Iary i 0| OC t C? ’ , an
’ ’ management ntas armaceuticals Canada.
POSSESSION NOTICE Jfiliiieey boycott " e vk weneec o | Lid. on June 23rd, and _ The MAA submission
Whereas the undersigned being Authorised Officer of Repco Home Finance Limited under the Securitisation and gove n mentls (with schedules) of two years, the EMA accepted the is based on results from
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred lists of creditors, relevant dates MAA bmissi th h 111 Iti-

d tion 13(12) read with rule 9 of the S ity Int t (Enf t) Rules, 2002 i d a D d Noti for subsequent events of the submission - on e phase muftl
under section read with rule 9 of the Security Interest (Enforcement) Rules, issued a Demand Notice on ; P . .
the dates mentioned below, calling upon them to repay the amount mentioned in the notice within 60 days from the CUStoma ry tea 5 process are available at: 14'3)1 ‘JU|yA S . reg[_lonfll CI.It?]IC"JlII trials in
date of receipt of the said notice. . | Eligibility fgr resolution applicants | All thg relevant d.ocum.ents can be qbtained by Ong- [e]e4[0] pa lents wi p aque pso
The Borrower, Co-Borrowers and the Guarantor having failed to repay the amount, notice is hereby given to the Borrower, pa rty gzz:ri::t:;r;j:(;)l(h) ofthe sending an email at: cirp.etpl@grmall.com Holdin gs and Me IJI riasis (N CT047 85326) .
SO-BO_rtr’ovtv’er:s, Quagartorand thevpub:ic in generalf thatdthe r:{nder:ignedthas1 ts?z)enfaosse,zs;otn of dthet rE)rollcn:)rt\; MUMBAI: The 10, Last date for receipt of expression| 15t August, 2023 Seika Pharma beganThe primary endpoint

escribed herein below in exercise of powers conferred on him under section of the said Act read with rule 9 of L . P .
the said rules onthis the 13th day of July 2023. Opposition camp iNCIUA |15 bao of ssue of provisionai st of 1 August, 2023 joint development for was the rate of change in
The Borrower, Co-Borrowers, Guarantor and the public in general are hereby cautioned not to deal with the propertiesand | INg Shiv Sena (UBT), P i tior DMB',3115 in 2013, and the Psor|a5|sArea and
any dealings with the property will be subject to the charge of the Repco Home Finance Limited, Surat Branchforan | Congress, and the NCP = Lz_s“:_a‘ef‘t’fsu'f"ﬁ'_ss'olnl?ft 16th August, 2023 the rlghtsfor R&D and Severity Index (RSD

i H H objections to provisional lisf H H H H
amountand mtereftlhereon mentioned belowﬂaga.lnsieach accoulnt. (Shal’ad Pawar group) on T3] Procoss omai i 1o SULTL EGT Y commercialization were for skin SymptomSAS a.
We draw yourattentlonstq Sec 13 (8) of the Securmsatlor) Actas perwh!ch,no further steps shall be takenfortransferor Sunday decided to bOyCOtt Mahendra PrasadJindar | transferred from Dong-A result, the therapeutlc
sale of the secured asset, if the dues of the secured creditor together with all costs, charges and expenses incurred by D ion Profi Socio Holdi toD : | bet
secured creditor are tendered by you at anytime before the date fixed for sale or transfer of the secured asset. the tea party to be hosted ReZ"'&?’:ggﬁf?ﬁ%'c‘»’f}?ﬁ.55%'2'1%}'2"8'1'?."1371‘:1'37? 0CIO Roldings to bong- equivalence etween
Sl.No.2: Borrower: Mr. Pavankumar Devidasbhai Sathe, Plot No. 86, At “Aradhna Palace, Opp To Garden City, by the Maharashtra gev o A _S_T n Ju_ly 2020 for DMB-3115 and the ref .
Jolwa, Palsana, Surat. Also At : Sai Darshan Fashion, At No:18,19 2nd Floor, Shreenathji Dyeingmill Compound, A | ernment on the eve of the 100 ft Road. Nr Auda G CEistered Address: B.501 Safal Pegasus, efficient project manage erence product was veri
K Road,Surat - 395008. Also At: A/26_8, Vrundavan Park, Godadara, Nr. Aaspas Mandir, Surat, Gujarat_- 395010. state Iegislature's monsoon ! ’ gar, ment. In July 2021’ fied, and no safety issues
Co-Borrower -I: Mrs. Kamlaben Devidas Sathe At: Plot No. 86, At “Aradhna Palace, Opp To Garden City, Jolwa, q a Date: 17/07/2023 D A ST d Meiii b d
Palsana, Surat. Co-Borrower II: Mr. Devidas Nivrutti Sathe, Address: Plot No. 86, At “Aradhna Palace, Opp To | S€SSION, S.tamng Monday Place: Ahmedabad ong- an €ljI were observed.
Garden City, Jolwa, Palsana, Surat. Also At Address: A/268, Vrundavan Park,Godadara, Nr. Aaspas Mandir, Surat, A meetmg was @an

Gujarat-395010. Guarantor: Mr.Chhagan Manik Kasare, 122, Aradhna Palace, Jolva, Palsana, Surat - 394305. | ;
Also At : 2nd Floor, Panchhighar Compound,Varachha, Surat - 395006. gecjc?gttgr? .I;]etar'](jeer of the M
Demand Notice Date: 21-12-2022. Amount claimed as per Demand Notice (Account No. 2011870001115 being ol I

Rs.13,75,714/- respectively with further interest from 20-12-2022 onwards and other costs thereon; Amount LegiS|ative Council

Outstanding: Rs.14,94,011/- respectively with further interest from 12-07-2023 onwards and other costs thereon. Ambadas Danve, who l I-(;'?.\/DEN(;\I-':/?EN%ED ’I\w,lY I h?;e Chanfge I h?;e Chantge I h?Ve Chanfge
DESCRIPTION OF THE PROPERTY: All the piece and parcel of the land situated at Plot No. 86, admeasuring 72.00 | belongs to Shiv Sena 0 my old name from my old hame from my old name from
sq.yard and after K.J.P. Block No. 29/86, admeasuring 60.22 sq.mtrs together with Undivided Proportionate Share in i

Road and COP admeasuring 46.73 sq.mtrs at “ARADHNA PALACE” Situated on the land Block No. 29 admeasuring (eLéBbT)-l) ’Cv(\;ﬂgpegvsalsezjlitzt;?;[?ve A';ASTIIIEA"'YAK?'I:JMA; GAHADIYA RAGHAVBHAI GAHADIYA SAVITABEN GAHADIYA GAN ESHVBHAI
26042.00 sq.mtrs of Village JOLWA, Taluka PALSANA, District SURAT. Four boundaries of the property: On the EAST

: qu. Society Internal Road. On the WEST: Adj. Plot No. 107. On the NORTH : Adj. Society Boundary. On the SOUTH: party leader Balasaheb GAN ESHVBHAl GAN ESHVBHAI MAVJ'BHAI

Ad;. PlotNo 87. Thorat and Nationalist TO NEW NAME

SI.No.2: Borrower: Mr. B.Chandan Kumar, S/0.Bablu singh, No.55,Bajarang Nagar, Near Ankur Chokdi, Near Congress Party's Jayant PATEL AARM'BEN to New Name to New Name to New Name
Takshshila Varachha Surat, Surat-395006. Also at: A-4 and 5,2nd floor,Khodiyar Nagar Soceity, Near Takshshila

Appartment, Khodiyar Nagar Road, Varachhu, Surat-395006. Also at: Plot No.158,Silicon Residency, Jolwa Village, Patil. Notably the post of AKSHAYKUMAR & | WILL GASADIYA RAGHAV GASANYA SAVITABEN GASADIYA GANESHVBHAI

Palsana Taluk, Surat-394315. Co-Borrower -I: Mrs.Pooja Devi, W/o. Chandan singh, No.55,Bajarang Nagar, Near the Leader of the

o Tt S S S 5.y S o ok ot | Oppositonnthe - [BEKIOUNASNEWWAVE| | GANESHBHAI GARESHEA o

Society, Near Takshsila Apartment, Mini Bazar, Varachha Road, Surat - 395006. e LegislativeAssembly is WHICH PLEASE NOTE & he will be known as New | | & he will be known as New | | & he will be known as New

[R)erga7n7d7l[\)lg/tice Datet; 1?-02-'t2r?2f3.rt /r-]\moyr:t claitmfed as:;ea;)g(r;\za;nd Notic((je (Acgoutr;]t No. 2?11t$1700007? bein% Igé%%pt’ﬁcsg\}v:;t(e); I[{]]((_i,upm SD : PATEL AARMIBEN Name which please note. Name which please note. Name which please note.
$.9,77,705/- respectively with further interest from 14-02- onwards and other costs thereon; Amoun

Outstanding: Rs.? 0,43,4;,0/- respectively with further interest from 12-07-2023 onwards and other costs thereon. resign]ed recently and AKSHAYKUMAH Sdl- GASANYA RAGHAV Sd" GASADIYA SAVITABEN Sd[- GAHADIYA GANESHVBHAI

SC ON O (o] H i i . i ioi i -

45,08 s yarg equivalont 10 40,18 Squ\irs (aer K, Block No.I1/B/158 and admeasuing 40.18 sq.mir) togemer | 10Ined the Shiv Sena-BJP I, nrorad’ ) vag GANESHBHAI GANESHVBHAI MAVJIBHAI

with common rights at Silicon Residency Situated on the land bearing Block No.111/B of Village-Jowa, Sub - District ?:(f)]\i/eefrrllﬂrriliigzearsE?iQUty AT- KANTHRAVI UNJH.,A

Pal , District -Surat stands inthe N f M/s. Sili Ent i rt hip firm, which is Bounded as foll : o ' y

e e e 0 Lo D oo soolove: | Chief Minister Elg ronn o some, | A FUTNORMEN SHOLKOGENSS | | FAMOBHON SUALKHEENSS | | b FLTNOBIM SHWLKOEGTSS

Date: 20-04-2023 Authorised Officer, Pawar's camp were sworn GUJARAT - INDIA DABHOLIROAD KATARGAM, SURAT-395004 DABHOLIROAD KATARGAN, SURAT95004 | | DABHOLIROAD KATARGAM, SURAT-195004

Repco Home Finance Ltd. in as ministers.

m CHANGE IN NAME I CHANGEOF NAVE CHANGEOFNAME | CHANGEOFNAMES [l CHANGEOFNAMES [l  CHANGEOFNAME CHANGE OF NAME
SURNAME

| HAVE CHANGED MY | HAVE CHANGED MY SURNAME | HAVE CHANGE MY | HAVE CHANGED MY
| have chiange my name | have change my name OLD NAME FROM OLD NAME FROM | HAVE CHANSGED MY OILBA&/EM%HQI\IS%%?\] mE BEFOFLEA MQRF%:\;AE OLD OLD NAME FROM

LD NAME FRON OLD NAWE FROM PATEL VINODKUMAR | - | PATELANSUYAKUARI 1 oM GABANI MANISHA PATEL CHIMANLAL

SHAIKH IMTIYAZBHAI HIMMATLAL VALLABHBHAI
JANAK NARESHBHAI MISTRY| | HET ASIT DESAI TONEWNAME TONEWNAVE SHAIKH SR DANU YUSUFBHAI TO AFTER MARRIAGE TO NEW NAME
JANAK NARESHMISTRY | | HET ASITBHAI DESAI MOHANLAL VINGHEHA SURNAME SURNAME v VALLABHBHAI
& | WILL BE KNOWNAS & IWILLBE KNOWNAS | | MANSURI MAHERAJBIBI MANSURI IMTIYAZ
AND [WILLKNOWNASNEW | | AND | WILL KNOWN AS NEW YUSUFBHAI & | WILL BE KNOWN AS & | WILL BE KNOWN AS
NEW NAME WHICH NEW NAME WHICH & | WILL BE KNOWN AS % 1 WILL BE KNOWN AS N HAGIE WHIGH W RO VI
NAVE WHICH PLEASENOTE | | NAME WHICH PLEASE NOTE PLEASENOTE. PLEASE NOTE, MY NEW NAME & PLEASE NOTE,
MY NEW NAME & PLEASE NOTE
SD: PATEL VINODBHAI | | SD: PATEL ANSUYABEN SURNAME WHICH SURNAME WHICH SD: MAVANI MITALBEN '
SD - JANAK NARESH MISTRY| | SD- HET ASITBHAI DESAI MOHANLAL VINODBHAI PngArilE\NNs%E PLEASE NOTE. AJAYBHAI SD: BODAR CHIMANBHAI
: ADD: ADD: : SD: MANSURI IMTIYAZ ADD: VALLABHBHAI
Ao ot RERaHEGhT oL Aok ACD  NEAR RAWIANDR MAHERAJBIBI YUSUFBHAI B-17, SAURASHTRA ADD:
DUNGRL VALSAD 49 HARIDARSHAN 49 HARIDARSHAN ADD: MAMA FALIYU GolAN | M RoAD ;
CPPSTATEBANK OF DT BLIVORA(Y) UNGR!, VALSAD, SOCIETY, NR LAXM| SOCIETY, NR LAXMI HANKHVAY. AL B AN 80, YAMUNAKUNJ,
PO BLINORA, SUB DT GAACEM. TAL. & DIST. VALSAD RESIDENCY RESIDENCY, TA- MANGROL, DIST. TA- MANGROL, DIST. TOWER, SURAT KARANJ, VARACHHA
DIST, NAVSARI - 98521, GULARAT 396375, GUJARAT KATARGAM, SURAT. KATARGAM, SURAT. SURAT- 394440 SURAT- 394440 CITY- 395006 ROAD, SURAT- 395006
CHANGE OF NAME CHANGE OF NAME CHANGE OF NAME & CHANGE OF NAME CHANGE OF NAME CHANGE OF NAME CHANGE OF NAME CHANGE OF NAME
| HAVE CHANGED MY | HAVE CHANGED MY SURNAME | HAVE CHANGED MY OLD | HAVE CHANGED MY I HAVE CHANGED MY | HAVE CHANGED MY | HAVE CHANGED MY
OLD NAME FROM OLD NAME FROM | HAVE CHANGED MY OLD NAME FROM OLD NAME FROM OLD NAME FROM OLD NAME FROM OLD NAME FROM
PATEL VINAY PATEL SHANTABEN NAME & SURNAME FROM MANGAROLIA AMITKUMAR MANGAROLIA MANISHA MOHMEDASRAF SAJEDABEN
KIRTIBEN AMIT RAMA
CHIMANLAL CHIMANLAL PATEL BHAVNABEN GOVINDBHAI AMITKUMAR JAMALBHAI DHANANI TONEWNAME MOHMADASRAF
TO NEW NAME TO NEW NAME VINAYBHAI TO NEW NAME TO NEW NAME TONEW NAME CHANAN
BODAR VINAYBHAI BODAR SHANTABEN TO NEW NAME & MANGROLIYA ASHRAF JAMALBHAI KIRTIBEN RAMESHBHAI TO NEW NAME
CHIMANBHAI SURNAME MANGROLIYA AMITBHAI PATEL SAJEDA ASHRAF
& 1L L B RGN A CHIMANBHAI me— MANISHABEN AMITBHAI DHANANI et
NEWW NABIE WHIEH & | WILL BE KNOWN AS BODAR BHAVANABEN & | WILL BE KNOWNAS | | &IWILLBE KNOWNAS &I WILLBE KNOWNAS
VINAYBHAI & 1 WILL BE KNOWN AS NEW NAME WHICH & | WILL BE KNOWN AS
NEW NAME WHICH NEW NAME WHICH NEW NAME WHICH
PLEASE NOTE. PLEASE NOTE & | WILL BE KNOWN AS MY NEW NAME WHICH NEW NAME WHICH
: : PLEASE NOTE. PLEASENOTE. PLEASE NOTE.
SD: BODAR VINAYBHAI ) NEW NAME & SURNAME PLEASE NOTE. PLEASE NOTE.
CHIMANBHAI SD: BODAR SHANTABEN WHICH PLEASE NOTE. s SOARSE I, ANETERE SD: MANGROLIYA SD: ASHRAF SD: KIRTIBEN SD: SAJEDA ASHRAF
ADD: CHIMANBHAI SD: BODAR BHAVANABEN VDAl MANISHABEN AMITBHAI | | JAMALBHAIDHANANI RAMESHBHAI PATEL DHANANI
421, SURBHI THE ROYAL ADD: VINAYBHAI . ADD: ADD: ADD: ADD:

TOWN, OPP. J B 555, SURBHI THE ROYAL ADD: 421 SURBHI THE ADD: B-45, GOPINATHJI SOC., 201, KHYATI 298. PAMOLIA FALIVA 201, KHYAT|
DIAMOND SCHOOL, TOWN, NR. J.B. ROYAL TOWN, OPP. J.B -4 GORINATHI B0R. 1ST FLOOR, LAJAMANI APPARTMENT, MORA VIA MAROLI BAZAR.. APPARTMENT, MORA
PASODARA PATIYA, DIAMOND SCHOOL, DIAMOND SCHOOL, 18T FLOOR, LAJAMANI CHOWK, MOTA STREET, PANCHHATDI, ' STREET, PANCHHATDI,

KHOLVAD, KHOLVAD, PASODRA, PASODARA PATIYA, CHOWK, MOTA VARACHHA, VARACHHA, JUNATHANA, TAL. JALALPORE, JUNATHANA,

SURAT- 394185 SURAT- 394185 KHOLVAD, SURAT- 394185 SURAT- 394101 SURAT- 394101 NAVSARI- 396445 NAVSARI- 396436. NAVSARI- 396445
CHANGE OF NAME CHANGE OF NAME CHANGE OF NAME NAME CORRECTION NAME CORRECTION CHANGE OF NAME CHANGE OF NAME CHANGE OF NAME
| HAVE CHANGED MY | HAVE CHANGED MY I HAVE CHANGED MY THIS IS TO INFORM THIS IS TO INFORM I HAVE CHANGED MY | HAVE CHANGED MY I HAVE CHANGED MY

OLD NAME FROM OLD NAME FROM MINOR SON'S OLD THAT MY OLD NAME IS THAT MY OLD NAME IS OLD NAME FROM OLD NAME FROM MINOR SON'S OLD

REKHABAHEN SHAH PANKAJKUMAR NAME FROM - KATHROTIYAKETAN KATHROTIYAKIRANBALA MITAL MAYUR PATEL NEEV MAYUR NAME FROM :
: JAMNADAS AND NOW | KETAN AND NOW | HAVE PRAVINBHAI PATEL
SHARADCHANDRA BHERULAL SHAHAAYUSH TONEWNAME NEEV MAYUR PATEL
PATEL IE GHANGED MY | | GAONGER MY RAMEAR | | MiiTAL MAYURKUMAR TO NEW NAME TO NEW NAME :
TONEWNAME PANKAJKUMAR NAME AS KATHROTIYA KATHROTIYA KIRANBEN -
MAYURKUMAR
TONEWNAME TO NEW NAME : PATEL NEEV MAYURKUMAR
SHAH PANKAJBHAI ; KETAN JAMANBHAI KETANBHAI PRAVINBHAI PATEL
REKHA SHARAD PATEL BHERUMAL SHAHAAYUSH OLD NAME OLD NAME & | WILL BE KNOWNAS PATEL
SIWILLBEKNOWNAS | | o\ or o ag PANKAJBHAI KATHROTIYAKETAN KATHROTIYA NEW NAME WHICH &1 WILL BE KNOWN AS & HE WILL BEKNOWN
NEWNAME WHICH ; & HE WILL BE KNOWN JAMNADAS KIRANBALA KETAN PLEASENOTE, HEWE FANE WHICH ASNEW NAME WHICH
PLEASENOTE. NEVLVE'\:\/E'\IQE\]‘SVTH& H AS NEW NAME WHICH NEW NAME NEW NAME SD: MITAL ST bRk PFLAET/?_ISEERNSOJ E.
SD: REKHA SHARAD : SD: KATHROTIYAKETAN SD: KATHROTIYA MAYURKUMAR PATEL : x
PATEL SD: SHAH PANKAJBHAI FA?,HE’;SQ?EEAH JAMANBHAI KIRANBEN KETANBHAI ADD: PRAVINBHAI PATEL MAYURKUMAR
ADD: BHERUMAL PANKAJBHAI ADDRESS: ADDRESS: 81101 SUMERU GOLDEN - PRAVINBHAI PATEL
) C-304 MANGAL VATIKA, | | C-304 MANGAL VATIKA, B-1101 SUMERU ADD : : B-1101 SUMERU
5, SHIVDARSHAN RAW ADD: BHERUMAL LEAF, PALR.TO ROAD GO
HOUSE HONEYPARK D-106. SUN GITY TEN L HARIA HOSPITAL ROAD, | | HARIA HOSPITAL ROAD, ’ , LDEN LEAF,PAL R.TO | | GOLDENLEAF,PALRTO
ROAD. SURAT GITY ’ ADD :: D-106, SUN CITY NEAR PATEL SAMAJ NEAR PATEL SAMAJ OPP. BHAGYA ROAD,0PP.BHAGYA ROAD,OPP.BHAGYA
! ! ROAD, TEN, TA, TENROAD, TEN, TA. VADI, BALITHA VAPI VADI, BALITHA VAPI RATNA, ADAJAN RATNA, ADAJAN RATNA, ADAJAN
PIN-395009, BARDOLI, SURAT, BARDOLI, SURAT, BALITHA DIST. VALSAD, BALITHA DIST VALSAD, DN, SURAT, DN , SURAT, DN, SURAT,
GUJARAT, INDIA. GUJARAT- 394601 GUJARAT- 394601 GUJARAT- 396191 GUJARAT- 396191 GUJARAT- 395009 GUJARAT- 395009 GUJARAT- 395009

| [ A4 | [ h 4 (| [ A4 | [ h 4 (| [ A4
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Commerce Secretary
visiting UK for FTA talks

New Delhi: After the recent visit of
Commerce and Industry Minister
Piyush Goyal to Britain, Commerce
Secretary Sunil Barthwal is visiting
London this week to take stock of
the negotiations for a proposed
free trade agreement with the UK,
an official said. During the visit (July
17-18), the Secretary will hold
discussions with senior officials of
the UK about the proposed trade
agreement, which both the
countries are negotiating e

MCA to withdraw 7,338
pending prosecutions
L]

New Delhi: The Corporate Affairs
Ministry has decided to withdraw
another 7,338 prosecutions
launched under the Companies
Act and pending before various
courts. This would lead to
significant decrease of 21.86 per
cent in the pending prosecutions.
The MCA had constituted a
committee to thoroughly review
all pending litigations. oureureau

Intas arm gets EMA nod to
market plaque psoriasis drug
L]

Ahmedabad: European Medicine
Agency (EMA) has confirmed the
acceptance of Marketing
Authorisation Application for
DMB-3115,a proposed biosimilar of
Stelara®. The MAA was submitted by
Intas’ subsidiary Accord Healthcare
on June 23, based on results from
the phase lll multi-regional clinical
trials in patients with plaque
pSOFiaSiS. OURBUREAU

EU may be offered tariff sops on some ICT products

NOT ON THE SAME PAGE. Commerce Ministry’s proposal to end dispute yet to find favour with MeitY, which is keen on safeguarding domestic interests

Amiti Sen
New Delhi

India is weighing the possib-
ility of offering the EU tariff
concessions for certain ICT
products like mobile phones
and base stations, as part of
the India-EU Free Trade
Agreement (FTA) being ne-
gotiated which could lead to
anamicable settlement of the
WTO dispute on the matter.

But the Commerce Min-
istry has not yet been able to
bring the Ministry of Elec-
tronics and Information
Technical (MeitY) on board,
which is focussed on promot-
ing domestic production, and
the matter is stuck at the mo-
ment, per sources tracking
the matter.

“The Commerce Ministry
believes that one possible
way of sorting out the WTO
dispute with the EU on ICT

tariffs would be to offer tariff
concessions through the
FTA. But MeitY is not too
open to the suggestion yet.
Discussions are on,” a source
told businessline.

The EU, Japan and
Chinese Taipei had appealed
to the WTO against import
duties of up to 20 per cent,
progressively imposed by In-
dia on certain ICT products,
such as mobile phones and
accessories and base stations,
since 2014.

They complained that this
went against its commit-
ments at the WTO. India had
committed to zero duties on
many ICT products under
WTOQO’sIT Agreement.

WTO JUDGEMENT

On April 17 2023, the dispute
settlement panel of the
WTO, in three separate
judgements, ruled against In-
dia’s import duties and asked
foracorrection.

WRONG CALL? The EU, Japan and Chinese Taipei had appealed against import duties of up to 20

-

per cent, progressively imposed by India on products such as mobile phones and accessories sLoomeere

“India continues to hold
that the items on which it has
imposed import duties are
not covered under the IT

Agreement and the com-
plainants were also trying to
take advantage of a technical
error made by the country

while updating its tariff lines.
It therefore decided to go the
Appellate Body to appeal
against the judgements,” the

‘Strengthen global architecture to combat financial crimes’

Shishir Sinha
Gandhinagar

Finance Minister Nirmala
Sitharaman on  Sunday
pitched for strengthening
the global architecture to
combat financial crimes,
money laundering and shar-
ing of information about dif-
ferentasset classes including
crypto currencies. She an-
nounced initiating a pilot
project in South Asia region
for tax and financial crime
investigation under India’s
G20 Presidency.

The FM simultaneously
stressed on  attracting
private investment to de-
velop urban infrastructure.
Sitharaman was addressing
two events - ‘Combating Tax
Evasion, Corruption and
Money Laundering’ and ‘In-
vestor Dialogue’ on the side-
lines of the G20 Finance

Kotak Bank’s staff churn

Ministers and Central Bank
Governors (FMCBG) meet-
ing under India’s presidency
here.

PILOT PROGRAMME

Addressing the tax sym-
posium, the FM said that un-
der G20 Presidency, India
has taken the lead for build-
ing capacity in tax and finan-
cial crime investigation in
South Asian region in collab-
oration with the OECD.

“As a first step, it gives me
immense pleasure to an-
nounce the launch of a pilot
programme on tax and finan-
cial crime investigation in
collaboration ~ with  the
OECD for the South Asian
region starting from July 18
at the Regional Campus of
National Academy of Direct
Taxes in New Delhi,” she
said. This institutionalised
initiative, she said, will help
in addressing the specific

<

FM Nirmala Sitharaman

needs of countries in the
South Asia region.

According to her, during
tax investigations, tax ad-
ministrations acquire access
to large amounts of incrim-
inating information ob-
tained through tax treaties
which may have relevance
for investigations in other
financial crimes. However,
the disclosure of such in-
formation to the other do-

mestic law enforcement
agencies is subject to seeking
consent from foreign juris-
dictions for the use of such
information for non-tax
purposes.

She said that the recent re-
port of the Global Forum will
assist interested jurisdic-
tions to streamline the pro-
cesses involved in obtaining
consent for the use of in-
formation obtained through
tax treaties for non-tax pur-
poses. “The suggestions in
the report would help to
make the process of obtain-
ing consent from foreign jur-
isdictions, more efficiently
and speedy,” she said.

INNOVATIVE FINANCING
Earlier, addressing Investor
Dialogue, she acknowledged
that the situation with re-
gard to financing infrastruc-
ture has become challenging
in the wake of monetary

policy tightening in key mar-
kets. Tight monetary policy
leads to the hardening of in-
terest rates and the burgeon-
ing debt repayment burden.
Against this backdrop, she
said, “Innovative financing
and funding mechanisms for
cities could have significant
potential to fill the increas-
ing (funding) gaps. It can
complement the pool of
funds available for infra-
structure in addition to pub-
lic investment and financing
provided by Multilateral De-
velopment Banks (MDBs).”
“We need alternate solu-
tions to leverage private sec-
tor participation in this con-
text. Innovative financing
instruments such as blended
finance, structured project
finance, securitization,
thematic bonds, biodiversity
offerings and local currency
finance, are some of the
needs,” Sitharaman said.

Audi to introduce Q8 e-tron with

jumps to 467%in Y23

ciplinary action and non-re-

Anshika Kayastha
Mumbai

Kotak Mahindra Bank’s em-
ployee turnover rate has
been steadily rising and
touched 45.9 per cent in
FY23 from 39.0 per cent in
FY22 and 28.8 per cent in
FY21, reflecting high volume
of employee exits.

The attrition rate was al-
most same among male and
female employees, with 45.3
per cent male employees and
47.8 per cent female employ-
ees exiting the bank in FY23.

In comparison, 38.7 per
cent male employees and
40.0 per cent female employ-
ees left in FY22, whereas
28.9 per cent male and 28.8
per cent female staff left the
bank in FY21, according to
the annual report for FY23.

Permanent employee
turnover rate includes
turnover on account of
death, superannuation, dis-

grettable exits by employees
with low performance.

AGE GROUP

Bulk of the attrition in FY23
was in the below 30 years age
group, where 14,175 or 58.2
per cent of workforce left the
bank. The turnover rate for
the 30-50 years age segment
was 36.6 per cent with 9,728
employees leaving, and for
the over 50 years segment
was 13.8 per cent with 18
employees.

During the year, the bank
hired 32,080 new employees
in the under 30 years age
group, of which 73 were
middle management, 20,089
were junior employees, and
11,916 were fixed-term con-
tractual employees. Further,
it hired 14,614 people in the
30-50-year bracket, of which
21 were senior management,
1,538 were middle manage-
ment, and 9,947 were junior
employees.

114kWh battery pack for longer range

Aroosa Ahmed
Mumbai

Inwhat canbe termed asamajor
move to address electric vehicle
range anxiety among Indian
consumers, luxury carmaker
Audi India is all set to introduce
its Audi Q8 e-tron with a 20 per
centjumpinits batterypack.

The car that will be launched
in August will have a battery
pack of 114 kWh and will
provide a range of 582 km on its
SUV and 600 km on the
Sportback.

“We have incorporated the
feedback that we received from
the consumers. The battery
power is now taken up from 95
kWh to 114 kWh and most of
this will be used for increasing
the mileage of the car that is in
one full charge. The car can be
charged as high as 170 kWh and
can go from 0 to 80 per cent
charge in less than 30 minutes.

We have prepared a decent
volume plan for Q8 e-tron and
are well placed to deliver
volumes in India,” Balbir Singh
Dhillon, Head of Audi India told
businessline.

“EV range is something that
we are working on constantly. A
range of 600 km is good enough
to use within the city and inter-
city as there has to be a certain

Shah asks Aviation Ministry to make flights
casy, safe for passengers; certainly, says Scindia

Forum Gandhi
New Delhi

In anticipation of the up-
coming peak air travel sea-
son, the government has
taken proactive steps to en-
hance the travel experience
of passengers. Home Minis-
ter Amit Shah has directed
the Civil Aviation Ministry to
develop and implement
standards that prioritise
quick, safe, and convenient
travel for all travellers. In re-
sponse, Jyotiraditya Scindia,
the Civil Aviation Minister,
has assured a smooth peak
season ahead.

On Saturday, the Ministry
of Home Affairs conducted a
comprehensive review of fa-
cilities and infrastructure at
major airports. The aim of
the meeting was to address
the requirements arising
from the escalating passen-
ger traffic. The discussions
also included expansion ca-
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Home Minister Amit Shah

pacity and manpower at se-
lected airports.

A spokesperson of Min-
istry of Home Affairs said
that the Home Minister re-
viewed the facilities and in-
fratsructure for major air-
ports. The meeting aimed to
address requirements
arising out of fast growing
domestic and international
aviation mobility in the
country.

“Directions given to de-
velop and provide standards
for quick, safe, and conveni-
ent travel experience of the

travellers. MHA, MoCA and
other agencies have em-
barked upon a series of steps
towards expanding and en-
hancing the facilities and in-
frastructure at major air-
ports,” the spokesperson
added.

This meeting was atten-
ded by several agencies in-
cluding the Airports Author-
ity of India (AAI), Central
Industrial Security Force
(CISF), Bureau of Civil Avi-
ation Security (BCAS), and
Immigration, joined Scindia
and Minister Shah.

ENHANCING CAPACITY

Operational analysis is being
carried out in conjunction
with relevant departments,
including CISF, security, and
immigration. Mumbai and
Delhi airports, which face
the highest congestion
levels, are being closely
worked with to streamline
airport processes and reduce
waiting times, ensuring a

seamless
passengers.

In line with efforts to en-
hance airport facilities, the
Ministry of Civil Aviation in-
troduced the Digi Yatra App,
a decentralised mobile-
based ID storage platform
for air travellers. Since its
launch on December 1, 2022,
1.746 million passengers in-
stalled it.

Inresponse to the increas-
ing air traffic, airports them-
selves are expanding their
capacities. Recently, Minis-
ter Scindia inaugurated the
fourth runway and dual elev-
ated Eastern Cross Taxiways
(ECT) at Delhi Airport, mak-
ingitthe onlyairportin India
with four operational run-
ways.

The Directorate General
of Civil Aviation (DGCA) re-
ported that Indian domestic
airlines carried 760.93 lakh
(572.49 lakh)passengers
from January to June 2023 a
growth of 32.92 per cent.

experience for

Balbir Singh Dhillon, Head of Audi India

threshold. Future EV products
will depend on the profile of the
car, but 600 km will be enough
for the customers who have
been apprehensive of using the
car intercity and considering it
asaprimarycar,”hesaid.

CHANGING AGE PROFILE
The company is anticipating
sales of 4 million units in the In-

dian market this year. The Ger-
man luxury carmaker has wit-
nessed a 40 per cent growth in
sales from consumers below40.
“In the last 5 to 10 years, we
were mainly selling to the busi-
ness community. That meant
the age by the time the custom-
ers were buying the cars was
higher. This has been reducing
over some timeandalot of start-
ups today are successful; many
of them are unicorns. In the
coming years, this will become
stronger and alarger percentage
will be less than 40,” said Balbir.

TESLA INDIA ARRIVAL
While the discussions on Tesla ‘s
Indian forayare goingon, Audiis
anticipatinggrowth in the e-mo-
bility space with its arrival. “For
electric mobility to be success-
ful, the infrastructure has to be-
come very strong. I do not see
themas competition as they will
add value to the ecosystem,” ad-
ded Balbir.

Exide Industries expects

growth in bus

Shobha Roy
Kolkata

Exide Industries Ltd, which
saw both its revenues and
net profit grow by nearly 18
per cent in 2022-23 on a
year-on-year basis, is ex-
pecting a higher growth in
business backed by a good
demand in the automotive
and industrial sectors and
its expanding presence in
the lithium-ion technology
space.

Expectation of strong
growth in vehicle sales and
shift towards technologic-
ally advanced batteries will
drive demand in automotive
division. Increasing invest-
ment across multiple sec-
tors will support demand in
industrial division for the
company’s core lead-acid
battery business, it said in
the latest annual report
(2023).

According to  Subir
Chakraborty, Managing Dir-

iness

ector & CEO, Exide, the
company’s subsidiary - Ex-
ide Energy Private Ltd has
secured  orders  worth
around X700 crore for lith-
ium-ion packs and modules
during FY23.

Exide Energy Solutions
Ltd (EESL), a wholly owned
subsidiary, specialising in
lithium-ion cell manufac-
turing, has already made a
“head-start” in setting up
the country’s single site
multi giga-watt lithium-ion
cell manufacturing factory
at Karnataka. The commer-
cial production under
Phase-1 is expected to com-
mence by the end of next
year.

The estimated invest-
ment for lithium-ion cell
manufacturing facility is ex-
pected to be close to 6,000
crore over the next eight-10
years. During the FY23, the
company has invested
around X715 crore through
equity in EESL for setting
up the greenfield unit.

official said. Although, India
has appealed to the Appellate
Body against the panel’s
judgement related to Japan’s
case, it mutually decided with
the EU to have more discus-
sions to sort out the case filed
by the bloc before escalating
itto the Appellate Bodylevel.

“Once a case goes to the
Appellate Body, it is known
that nothing will come out of
it for a long time as the
judges’ appointment is in
suspension. That’s why the
EU wants to sort it out
through mutual discus-
sions,” he said.

Per EU’s calculations, the
amount of EU exports of
such technology affected by
India’s duties is up to €600
million annually.

TARIFF CONCESSIONS

“While this is already signi-
ficant, the real impact on
European companies, which
also export from other coun-

tries to India, is considerably
higher,” according to a EU
statement. Since India is
already negotiating an FTA
with the EU, which happens
to be one of its top export
destinations, one way to ap-
pease the bloc without upset-
ting the applecart could be by
offering tariff concessions on
the affected ICT products as
part of the pact, the source
said.

MeitY, however, is not very
receptive to the idea as it be-
lieves that it would defeat the
very purpose of the duties
which was to encourage do-
mestic production of the ICT
products like mobile phones.

“The India-EU FTA dis-
cussions are expected to go
on for some time. But India
and the EU have time till
September 19 to decide on
the fate of the dispute at the
WTO. Some decisions need
to be taken fast,” the source
said.

India deepens ties with
Myanmar, B'desh for
castern waterways grid

Abhishek Law
New Delhi

Eyeing a greater presence along
the South-East Asian trade
route and countering China’s
dominanceintheregion, Indiais
engaging with its two key neigh-
bours - Myanmar and
Bangladesh - pushing for better
port and waterways connectiv-
ityacrossa 5,000-kmgrid.

Apart from investments in
ports and a multi-modal logist-
icshub in Myanmar, Indiaisalso
engaging with Bangladesh for
dredging activities across con-
necting waterways, while link-
ing its own inland waterways
network with neighbourhood
ports, said Sarbananda Sonowal,
Union Minister for Ports, Ship-
pingand Waterways (MoPSW).

The idea, he told businessline,
is to connect India to trade
routes linking Thailand and
other ASEAN nations such as
Laos, while also ensuring access
to Singapore port, a key touch
point on the international ship-
pingroute.

“A big beneficiary of this con-
nectivity project would be
north-eastern States. One they
will get better connectivity to
the Indian mainland as ships can
now move across international
waters. And then, you connect
to the ASEAN trade route,” he
said.

“The Eastern Regional Wa-
terways Grid, covering 5,000
km, will cover our own inland
waterways and river networks,
Bangladesh ports and invest-
ment in Myanmar port,”
Sonowaladded.

SITTWE PROJECT

Operations began recently at
the Sittwe Port in Myanmar,
partly financed by India, with
the first batch of cargo move-
ment between Kolkata and Sit-
twe. Following a pilot shipment
of rice to Bangladesh in March
2023, the first official cargo of
20,000 bags comprising 1,000
metric tonnes of cement, was
flagged off in May and was re-

ceivedafewdayslater.

Port officials explained that
the plan on the South Asian side
is to link east and north-eastern
India and Bangladesh with
northern India, Nepal and
Bhutan. This will then be linked
with Myanmar from Mizoram
using the inland waterway ter-
minal coming up near Sittwe.
From there the river system will
linkwith Thailand and move fur-
ther South to Malaysia and
Singapore.

PROJECTPLAN

According to the project plan,
the connectivity of Paletwa to
Sittwe (Myanmar) will be by In-
land Water Transport and from
Sittwe to any port in India by
maritime shipping.

The project comprises a ship-
pingroute from Haldia to Sittwe
covering 539 km; movement
from Sittwe to Paletwa via River
Kaladan using inland waterways
covering 158 km; from Paletwa
to Indo-Myanmar Border (in
Myanmar) via road across a 110
km route; and from Indo-Myan-
mar Border to NH-54 (in India)
covering100kmof road.

The Sittwe Port is a seaport
designed to handle 20,000 DWT
(dead weight tonnage) at its
maximum capacity. At present,
it is operated for 6,000 DWT
withadraftof 7.9 meters.

“However, the same will be
increased to its maximum capa-
city with the enhancement of
available draft for accommodat-
ing large cargo ships,” Sonowal
explained.
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

EUPHORIA TECHNOLOGIES PRIVATE LIMITED

INFORMATION TECHNOLOGY RELATED SERVICES AT SURAT & MUMBAI
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN/ CIN/ LLP No.

Euphoria Technologies Private Limited
CIN: U72900GJ2010PTC063439
PAN: AACCE5768N

2. | Address of the registered office

Office No. 403, 4th Floor, Nishal Arcade Shopping,
Nr. Vaishali Row House, Green City Road,
Pal Surat 395009

3. | URL of website N.A.

4. | Details of place where majority of  |Surat (Gujarat)
fixed assets are located

5. | Installed capacity of main N. A.
products/ services

6. | Quantity and value of main Quantity: N. A.

products/ services sold in last
financial year

Value: Rs. 16,91,328/- for FY 2022-23

7. | Number of employees/ workmen

Nil as per information provided by suspended
management

8. | Further details including last
available financial statements
(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are available at:

All the relevant documents can be obtained by
sending an email at: cirp.etpl@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at:

All the relevant documents can be obtained by
sending an email at: cirp.etpl@gmail.com

of interest

10.| Last date for receipt of expression | 1st August, 2023

11.| Date of issue of provisional list of |11th August, 2023

12.| Last date for submission of
objections to provisional list

16th August, 2023

13.| Process email id to submit EOI

cirp.etpl@gmail.com

Euphoria Technologies Private Limitred (In CIRP)
Reg. No.: IBBI/IPA-001/IP-P00616,/2017-18/11073

Registered Address: B-501, Safal Pegasus,
100 ft Road, Nr Auda Garden, Prahaladnagar, Ahmedabad 380015

Mahendra Prasad Jindal

Date: 17/07/2023
Place: Ahmedabad

BM-BME
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